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T G LT 3T [T ATTARTT
g

e faeelY, 17 srorqae, 2024

w.E. 01- Tq 97 (f T o) ATAGAAT-HeATe® / ATE -ThUaTHTsS-2017.—@Ter qET 3T
AT Aterf==H, 2006 (2006 T 34) FT a1 92 T ITLTT (1) F AT TATAUTET @I AT ST ATHF
(VT AT ST aforg) @Haw, 2011 7 &Y Geiae F3  (ow, waua BTt 7 9T 97a &
TSI, AT, IO 3, @S 4, H ARAT GTT AT A ATAH ATAFH0T 1 ATSg=a1 wr.a. 1-
. (. T ) - st ag=aT-hieATerd/ 99 -Thuauauss-2017, ar@E 20 R, 2020 RT3 a9
Rl &, o 3a9 TATfad g it H91EET §, 39 aE F RrEar 3 Afeg=er § saEy asrae f
ST ST HT Susd FT &1 T off, | 3 it srafer it a01te & @ oelT a1 AT AR FIA 6 (0
STERTTT oA 1T o,

T ITh TSI T ST, ST T 26 ITEd, 2020 FT ITAH FT & T2 AT,

ST AT @ GReAT 3T AT TR FIET S<h YT A=Al % "ael § a1 § ST Serdi
T qHATAT 9¥ A= w2 o v E;

6805 G1/2024 )
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A, AT, AT @I GLeAT 3T T T, I ATAHIH hl gy 20 ¥ &m=r 21 % a1
qfed gmT 92 & IT-GWT (2) F @ (H) 3T @ () FT T& ARAT T TN Fd gU @Il GLET 3T
AE (HgUF, AT i saferg) A=, 2011 #7 =i gerae w7 oo Feferfea e awmar g,

AT :-

IEIBRE]
1. (1) =7 fafa=t &1 |@fer 9 grer g7 o7 "es (659, AT AT A )quw gerree e

2024 7
(2) & 1 srder 2025 F 7T F |
2. TN AT 3T 0T (Fgueh, Ty a7 aferg ) ez 2011 #,-
(F) ‘FET HFUF ST VT T F ITT T AT et gared’ F gaterq Ffqa 2.2 F su-AfFew 2.2.1 7,

ds 1 ¥, grfeeft &,
(1) SAFTETFT U & Hafead 7 9647 4 & 98, @ (3) i (4) #1  gfarea o= 9w,

fArforfera =t Tar SITuerT | et -

et 9%] =T par/ET

(3) (4)

‘g, G FT AH, 1L, ST, FIHN 5”;

(2) RN & Tafead F#7 9ea1 6 F a8, T8 (3) 3T (4) i gfafs=i & e a7,
Referiad 1 var ST, i -

arer T AT pa/ET

(3) (4)

g, g FTATHT, ST 1000”;

(@) affFw 2.3 7 3ufafM=w 2.3.2 9, @ (2) 7 (4) F ¥ 9%, Rufaiad @ ®T T@r ST, §&70d -

“ (2) eferfaa afasttas =i ag) Sufe=t 1 T=0 |79 7 719 3a1E, 39 3T g IS,
TS AT ST, FaT (19 T 3T Icq1E §  JHSRO & Al o T 9% =T 7ol 2l
FALATRADIT F BT AIarar Afawaw s@erd  amE v o v ) 0.001 fFHerm / B
7T 2T, forerr forw 72 0.0003 et / B (0.3 7ft / fmm) 2rfh

1. FETSTET
2- FALTTERATRIA

4 TR
5- iz

6- Treed aTdere (et aTaTere oY o1 foheed aTaere &1 TT)

7- TATEHITREE
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8- Fararze M (FATehTze M 0% <N F=rrahree A =1 70T)
9- ATSSIFEIH 3T I8 IcITE XSS (T 3T ST ), ATSeFIIS 4 (TH T TH ),
TFILTCETE M (T TH AT S ) 31 ATeg ez (T T €7 ).
10. ISR 3T THF IUTI=T STERESl U HTS i
1. fFwfofea afa et
() STEALESI (7 TH 37E)
(@) TR (A U ) 37 THF SUTT=9T  2-gTeg (e o arer-1-fHerm-3
AT ASTSIEA (T TH TH T 9%)
(3T) STETIATTSI (ATS 6T A2) ¥ THF SUTTAT  ETES A TS TSI
(7) AT (TH UF 92) 3T 30F SUT9=d 3 gEiHdl A

(3) wfastfar=T T YT HE ITATEA & THH H AT Aol gl TATT , TTASTEHT F FEATNT HT T
T & form, = & T2 qeft F e (2) § ARy gfastEsr F oo @ e (3) # fafafee

12. #rE=H
13. oo
14.  TART HATFH IS,

AT AT AT HHT (TH AT I TA) & SATeF Tl T, 30 : -

IR |
FH EINSIEERA I ST STAAT FITA T TqT
0 (v s ft Uer) (A=A AT/ )
(1) (2) 3)
1 FATCHR AR 0.3*
2 ATEe B H 3T T8% I 1
3 HERMATHATZSH ST T U= 10
ST T T AT (eF &7 T
4 FUETATE (A 10
ST ST AT A ® ®7T F
5 TETETEHATT 10
6 (F) StFTeaTaT=FA T 10
() FAT TITETE A 10
7 RUEIEIEE] 10
8 T IFA [hATEN 10
9 oA e 10
10 EEMEIHEE] 10
11 EEIEE] 10

(4) = &t 7 "ol F e (2) # fAfHfeE wfasfes siv oy siafeat, wrew (3) § i @

FEQE & o0 wqee (4) ® e agrar ST & stfaes T8t g, o72iq,-
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Tt
wH giatta oY 997 Sfrufert EIE] AT {E T
H. T qTH (Frr/Rmm)
(1) (2) 3) (4)
1. TE R asft grer a9 FHaE 0.01
T HAST & ATH FH T
T
AT 0.05
2. T eI Tareft
T&T, 54, At 0.5
497 2.0
wedt
T&T, T 1.0
=T 7.0
Tregeft 0.5
3 TITHTE (B et & forer adt arer 99 Faw 0.01
T HART H ITH TH T
T
4 TS TSI et fafafde =
Treoeft 0.1
RETY 5.0
et 5.0
ERl 0.1
T 0.1
T 0.1
5. ENRIRIEE] Taoft
et 0.05
RETY 0.05
meaef 0.05
T 0.004
el 0.05
o fohar
ftherete 0.05
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el

0.05
AT
REQ 0.05
TJAT/FH 0.05
weraeft 0.05
T 0.05
aF
weraeft 0.05
& 0.05
T4 0.004
aHT 0.05
qpd 0.05
et 0.05
6. FATFIATATT T+t grer 9y Sad 0.01
T HART H ITH TH T
e 0.03
7 FA LSS THTS T [/ TS Taoft
AT FA /g TS A e areaeft 0.2
REQ 0.6
et 1.2
Ta 0.1
mregeft 0.2
ferorrer =i (urEASH 0.2
i) (Freaef)
I
mregefy 0.2
RETY 0.6
& 1.2
gt
mregeft 0.2
RED 0.6
el 1.2
we 0.4
qT
rageft 0.2
RETY 0.6
& 1.2
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Sl 0.1
EIESICEARIECTIT] qget 0.2
8. ERTARIE T Taofy
reoeft 1.0
RED 2.0
el 6.0
ERl 2.0
e 0.1 form/=h
GER
reoeft 1.0
RED 2.0
&t 6.0
a8T 2.0
G
Tregeft 1.0
REX] 2.0
et 6.0
el 2.0
9. TR Al | e Tt T 9 Sa® 0.01
T8 FAFT & ATH T4 T
Sl 0.06
10. FATOS T Al | o Tt |@rer 9 Sa® 0.01
9L HAFT & ATH FET
11. FATESA waefy
Traeft 10
RED 1.0
Kl 3.0
ERl 3.0
G
Treoeft 15
RED 1.5
Kl 5.0
ERl 2.0
BRENCIEIER)) 0.045
12. ARTEHITZA et & forer et arer a9 aw 0.01
9L HAFT & ATH FH T
T 0.125
13. ERIEICEIT TRt | forr et |rer ag) Saw 0.01

9L HART & ATH T
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S 0.1
14. SATFATHREATH I et
CIEEE] 0.2
R 0.4
et 0.4
aHT 0.1
LI
rageft 0.1
REQ 0.05
et 0.2
T4 0.1
AT
Tregeft 0.2
REQ 0.4
Tt 0.4
T 0.1
15. Sl EoC) Taofy
wrETeft 0.01
RED 0.1
Tt 0.03
T 0.15
Ty 0.015
T
CIEEE] 0.005
RED 0.1
& 0.03
T4 0.15
16. [SEEIEIC Taeft
mregeft 05
REQ 12.0
& 6.0
Td 0.15
17. AT Sl
regeft 0.1
REQ 0.1
el 0.1
4T 0.1
e 0.05
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Tt
Traeft 0.1
RET 0.1
] 0.1
kil 0.1

18. FLHTET Tasft
Traaeft 05
Tpd 0.5
] 3.0
|t 1.0

=31
Traeft 0.5
RES 0.5
et 3.0
aqt 1.0

EER
Traeft 0.5
RES 0.5
et 3.0
Al 1.0

IE

et 0.5
TPpd 0.5
& 3.0
Al 1.0

gr3e
ATl 0.5
19, kORIELE] Tl 7 forer a+ft =Ter wep Taw 0.01

T Al | AT FH9T
T

20. EECC /R TECEIEIE T Taeft
A TS TSIl arEraeft 0.1
Tpd 0.5
T 0.1
ikl 0.1
el 0.1

RS




[T [1—@v 4]

el 0.1
Tpd 0.5
] 0.1
4T 0.1

aE

el 0.1
Tpd 0.5
] 0.1
ERL 0.1
T 0.1

TR

mieaeft 0.1
REQ 0.5
] 0.1
ERL 0.1

29 SEEIR R Tasft
Sl 0.2 mgl/l
THT 2.0
| 0.1
Tal 5.0
Tregeft 0.1
T

el 0.1
Tat 5.0
| 0.1
THT 2.0

22. Hereft
T 0.01
RE) 0.8
ELU 0.4

CIEEE] 0.03

] 0.1
AT

THT 0.015

| 0.02
qT

THT 0.015
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T 0.02
23. AAATS o osft
Td 0.15
Sl
wrauefy 0.2
Thd 0.5
] 0.5
EEL 0.1
T
wrauefy 0.2
Tpd 0.5
e 15
EEL 0.1
24. SATHET Tasft
CIEEE) 0.01
RET 0.1
e 0.01
EEL 0.01
T
CIEEE) 0.01
RED 0.1
el 0.01
T 0.01
a9
CIEEE) 0.01
RED 0.1
el 0.01
T 0.01
gl
mregeft 0.01
RET 0.1
] 0.01
EEL 0.01
25. EICIEC Tasft
et 0.01
RET 0.1
] 0.01
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EEL 0.1
Td 0.002
qg
CILEE) 0.01
RET 0.02
et 0.01
EEL 0.1
TR
CILEE) 0.01
RET 0.02
et 0.01
ERU 0.1
=T
CIEEE) 0.01
RET 0.01
e 0.01
ERU 0.1
ceal
CIEEE) 0.01
RED 0.01
el 0.01
T 0.1
CEE
RET 0.01
et 0.01
LIEER) 0.01
T 0.1
26. arerd e fee Tasft
CIEEE] 0.02
RET 0.1
et 0.05
T 0.5
qg
CIEEE) 0.05
RET 0.1
] 0.05
T4 0.5
27, AT TR EIELES]
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ATl 0.02
THT 0.065
&t 0.065
Ty 0.015

28 IEEICIFED Toeft
Thd 0.5
T 1.5
et 10
ELU 0.5
el 05
Sl
REQ 0.5
S 0.5

CIEEE] 0.5
e 10
EEL 0.5

EASEE]
ELl 0.5
REQ 0.5
e 10
mieaef 05
TR
RE) 0.5
el 10
ERL 0.5
el 05
T
et 10
RE) 0.5

el 05

ERL 0.5
qT
] 10

meaef 05
ERl 0.5
RET) 0.5

Tt
REQ 0.5
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et 05
el 10
LRl 0.5
29. IGETEEIG] ESl
el 0.2
TgqT/=9 0.2
RED 0.2
et 0.2
30. EECICEIEIC) et 7 forer aeft |rer ugp Sdw 0.01
¢ FAFT § ATH T4 T
31. AT FATAATES Hage ! o foer ot @ oy Faw 0.01
T HART & ATH FET
T
32. qEAETSIIT et & o adt @rer ay FaE 0.01
T HART & ATH FET
T
33 MINIECICE] < & 9T @1 A+ 0.01
G
T+t | FHa® (TF, T4, 0.05
A, T9T)
34. eftfRrferT / aeforer T
g farferT
REXNY 0.05
et 0.05
Kl 0.05
AT
&t 0.05
REXNS 0.05
et 0.05
Taofy
Traaeft 0.05
T 0.004
REXNS 0.05
&t 0.05
35. iR Taoft
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mregeft 05
R 2.0
et 5.0
471 2.0
Sl 0.2 mg/l
AT
regeft 05
R 2.0
et 5.0
ELl 2.0
e 2.0
GRS
wraeft 05
Tpd 2.0
et 5.0
Ekl 2.0
qE
wraaeft 05
REQ 2.0
Tt 5.0
ERU 2.0
36. T T+t |rer 9 Sad 0.01
Y[ Tkl H ATH =T
T
37. TR ATHTES T+t | ag Sad 0.01
T HART & ITH FET
T
38 TARTELEA [T et 7 forer T |y agp Saw 0.01
T HAT § ITH TH T
T
39. ARSI HS T Taeft
Sl 0.025
fafafde =t
Traaeft 0.1
4T 0.1
el 0.1
Tpd 0.1
40. AARTFATLATILTS TS Rt 7 forer T |y ag Sdw 0.01
9L HART & ATH T
T
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41. AR Tt & fer aedt |rer 99 Faw 0.01
q9[ Tkl H AT =T
42. AARTSTSHATS I gt o e st arer wgp Saw 0.01
T FHai o I T4T
T
43. IBRIESIEIE Tasft
Traaeft 0.1
RES 0.1
et 0.1
|t 0.1
Kl 0.1
qAT
Traaeft 0.1
REN 0.1
e 0.1
il 0.1
ag
Traaeft 0.1
REI 0.1
el 0.1
a7 0.1
EER
Traaeft 0.1
REI 0.1
el 0.1
kil 0.1
T 0.1
44, TEFATEE TSI TEufr
Traaeft 0.25
RES 0.85
Tt 0.4
FEI/=H 0.1
qT
Taaeft 0.2
RES 0.3
] 0.2
FET/=H 0.1
45. FECRIIEL (i) weet & o aeft | ag 0.01
ELED
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(i) Y ZAHT H ATH THT
T (T = He) 0.05

46. TTEANEA T
Traoeft 01
ad 0.1
T 0.1
il 0.1
Sk 0.1

T
Traeft 01
ikl 0.1
e 0.1
T 0.1

qF
et 0.1
T 0.1
T 0.1

=T
Traaeft 0.1
REE 0.1
T 0.1
|1/ 0.1
@ 0.3
47. EEIERIEIFEET Tied e AT 0.01
48. RIESIER] qegett A Forer et e wep S 0.01

T Al | ITH FET
EEEEIEEE] wgett & ey ot e wep A 0.01
49, (R 601U/ oy | 990 SRl & T =T

9T waTe) K5l 0.17l

ST, FHAT T T, T&F TR ATARTEN
[Fr=TTa=-111/4/31471./600/2024-25]

feoqur.- @Ter qRaT ST AEE (S, i qur safrg ) AR 2011 wRa F TS, ST,
AT 3, @< 4 H ATIg=AT §&aT H. . 2-15015/30/2010, aTEE 1 3WT&d, 2011 FIT TRITaT
o T o S e ST SAferg=mT Hea wrereh/wat () /A Ter==T-1 /TR HuEUers -2018,
& 7 swrea, 2020 g serrtera T T o |
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
NOTIFICATION

New Delhi, the 17th October, 2024

F. No. 01-SP (PAR)-Notification-Pesticides/Stds-FSSAI/2017.—Whereas the draft of certain
regulations, further to amend the Food Safety and Standards (Contaminants, toxins and Residues) Regulations,
2011, was published as required under sub-section (1) of section 92 of the Food Safety and Standards Act, 2006
(34 of 2006) vide notification of the Food Safety and Standards Authority of India number F.N0.01-SP (PAR)-
Notification-Pesticides /Stds-FSSAI/2017, dated the 20th August, 2020 in the Gazette of India, Extraordinary,
Part 111, Section 4, inviting objections or suggestions from the persons likely to be affected thereby, before the
expiry of the period of thirty days from the date on which the copies of the Official Gazette containing the said
notification were made available to the public;

And whereas the copies of the said Official Gazette were made available to the public on the 26th August,
2020;

And whereas the objections and suggestions received from the public in respect of the said draft regulations
have been considered by the Food safety and Standards Authority of India;

Now, therefore, in exercise of the powers conferred by clause (i) and (j) of sub- section (2) of section 92
read with section 20 and section 21 of the said Act, the Food Safety and Standards Authority of India hereby
makes the following regulations further to amend the Food Safety and Standards (Contaminants, toxins and
Residues) Regulations, 2011, namely:-

1. (1) These regulations may be called the Food Safety and Standards (Contaminants, toxins and Residues) First

Amendment Regulations, 2024.
(2) They shall come into force on 1%t April, 2025.

2. Inthe Food Safety and Standards (Contaminants, toxins and Residues) Regulations, 2011,-

(@) in regulation 2.2 relating to crop contaminants and naturally occurring toxic substances, in sub-regulation
2.2.1, in clause 1, in the Table.-

(1) against serial number 4 relating to Ochratoxin A, for the entries in columns (3) and (4), the following shall
be substituted, namely: -

Article of the food Limit pg/kg
3) 4
“Wheat, wheat bran, rye, barley, coffee 57

(2) against serial number 6 relating to Deoxynivalenol, for the entries in columns (3) and (4), the following
shall be substituted, namely: -

Avticle of the food Limit pg/kg
Q) 4)
“Wheat, wheat bran, barley 1000”;

(b) in regulation2.3, in sub-regulation 2.3.2, for clauses (2) to (4), the following clause shall be substituted, namely:-
“(2) Following antimicrobials and other drugs used in veterinary practices are not permitted to be used at any stage
of production of meat and meat products, milk and milk products, poultry and eggs, aquaculture and its products;
and the Extraneous Maximum Residue Limits (EMRL) of 0.001 mg/kg shall be applicable except for
Chloramphenicol for which it shall be 0.0003 mg/kg (0.3 ug/kg).

1. Carbadox

2. Chloramphenicol
3. Chlorpromazine
4. Clenbuterol

5. Colistin
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6. Crystal Violet (Sum of Crystal Violet and Leucocrystal Violet)
7. Glycopeptides
8. Malachite Green (Sum of Malachite green and Leucomalachite green)
9. Nitrofurans and its metabolites furazolidone (AOZ), nitrofurazone (SEM), furaltadone (AMOZ)
and nitrofurantoin (AHD)
10. Streptomycin and its metabolite dihydrostreptomycin
11. Nitroimidazoles including-
(A) Dimetridazole (DMZ)
(B) Ronidazole (RNZ) and its metabolite 2-hydroxymethyl-1-methyl-3 nitroimidazole(HMMNI)
(C) Ipronidazole (IPZ) and its metabolite Hydroxyipronidazole
(D) Metronidazole (MNZ) and its metabolite 3 hydroxymetronidazole

12. Steroids
13. Stilbenes
14. Sulphamethoxazole

(3) The use of any antibiotic is not permitted during the honey production, but, in order to test the misuse of
antibiotics, the antibiotics specified in column (2) shall not exceed the Minimum Required Performance Limit
(MRPL) specified in column (3) of the Table below, namely: -

Table
Serial No. Name of Antibiotics Maximum Residue Performance
Limit (MRPL) (ug/kg)

1) ) (©)
1 Chloramphenicol 0.3
2 Nitrofurans and its metabolites 1
3 Sulphonamides and its metabolites 10 either individually or collectively
4 Streptomycin 10 either individually or collectively
5 Tetracycline 10
6 (a) Oxytetracycline 10

(b) Chlortetracycline 10
7 Ampicillin 10
8 Enrofloxacin 10
9 Ciprofloxacin 10
10 Erythromycin 10
11 Tylosin 10

(4) The antimicrobials and other drugs used in veterinary practices specified in column (2) shall not exceed the
tolerance limit specified in column (4) for the article of food in column (3) of the Table below, namely:-

Table
Serial No. | Antimicrobials and other Food Tolerance limit
drugs used in veterinary (mg/Kg)
practices
() ) (©) (4)
1. Ampicillin All edible animal tissues 0.01
Fats derived from animal tissues
Milk
Finfish 0.05
2. Amprolium Cattle
Kidney, Liver, Muscle 0.5
Fat 2.0
Poultry
Kidney and Liver 1.0
Egg 7.0
Muscle 0.5
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3 Apramycin All edible animal tissues except in fish Fats 0.01
derived from animal tissues
Milk

4. Albendazole Species not specified
Muscle 0.1
Liver 5.0
Kidney 5.0
Fat 0.1
Milk 0.1
Fish 0.1

5. Amoxicillin Cattle
Kidney 0.05
Liver 0.05
Muscle 0.05
Milk 0.004
Fat 0.05
Finfish
Fillet 0.05
Muscle 0.05
Pig
Liver 0.05
Fat or Skin 0.05
Muscle 0.05
Kidney 0.05
Sheep
Muscle 0.05
Kidney 0.05
Milk 0.004
Fat 0.05
Liver 0.05
Muscle 0.05

6. Cloxacillin All edible animal tissues 0.01
Fats derived from animal tissues
Milk 0.03

7. Chlortetracycline or Cattle

Oxytetracycline or Muscle 0.2
Tetracycline Liver 0.6

Kidney 1.2
Milk 0.1
Muscle 0.2
Giant prawn (Paeneusmonodon) (muscle) 0.2
Pig
Muscle 0.2
Liver 0.6
Kidney 1.2
Poultry
Muscle 0.2
Liver 0.6
Kidney 1.2
Eggs 0.4
Sheep
Muscle 0.2
Liver 0.6




20

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART IHI—SEC.4]

Kidney 1.2
Milk 0.1
Oxytetracycline Fish 0.2
8. Ceftiofur Cattle
Muscle 1.0
Liver 2.0
Kidney 6.0
Fat 2.0
Milk 0.1 mg/l
Pig
Muscle 1.0
Liver 2.0
Kidney 6.0
Fat 2.0
Sheep
Muscle 1.0
Liver 2.0
Kidney 6.0
Fat 2.0
9. Cephapirine All edible animal tissues except in fish 0.01
Fats derived from animal tissues
Milk 0.06
10. Clopidol All edible animal tissues except in fish 0.01
Fats derived from animal tissues
11. Closantel Cattle
Muscle 1.0
Liver 1.0
Kidney 3.0
Fat 3.0
Sheep
Muscle 15
Liver 15
Kidney 5.0
Fat 2.0
Milk (Bovine) 0.045
12. Cefphacetrile All edible animal tissues except in fish 0.01
Fats derived from animal tissues
Milk 0.125
13. Cephalexin All edible animal tissues except in fish 0.01
Fats derived from animal tissues
Milk 0.1
14. Danofloxacin Cattle
Muscle 0.2
Liver 0.4
Kidney 0.4
Fat 0.1
Pig
Muscle 0.1
Liver 0.05
Kidney 0.2
Fat 0.1
Chicken
Muscle 0.2
Liver 0.4
Kidney 0.4
Fat 0.1
15. Doramectin Cattle
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Muscle 0.01
Liver 0.1
Kidney 0.03
Fat 0.15
Milk 0.015
Pig
Muscle 0.005
Liver 0.1
Kidney 0.03
Fat 0.15
16. Diminazene Cattle
Muscle 0.5
Liver 12.0
Kidney 6.0
Milk 0.15
17. Erythromycin Chicken
Muscle 0.1
Liver 0.1
Kidney 0.1
Fat 0.1
Eggs 0.05
Turkey
Muscle 0.1
Liver 0.1
Kidney 0.1
Fat 0.1
18. Flumequine Cattle
Muscle 0.5
Liver 0.5
Kidney 3.0
Fat 1.0
Chicken
Muscle 0.5
Liver 0.5
Kidney 3.0
Fat 1.0
Pig
Muscle 0.5
Liver 0.5
Kidney 3.0
Fat 1.0
Sheep
Muscle 0.5
Liver 0.5
Kidney 3.0
Fat 1.0
Trout
Muscle 0.5
19. Flunixin All edible animal tissues except in fish 0.01
Fats derived from animal tissues
Milk
20. Febantel or Fenbendazole | Cattle
or Oxyfendazole Muscle 0.1
Liver 0.5
Kidney 0.1
Fat 0.1
Milk 0.1
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Pig
Muscle 0.1
Liver 0.5
Kidney 0.1
Fat 0.1
Sheep
Muscle 0.1
Liver 0.5
Kidney 0.1
Fat 0.1
Milk 0.1
Goat
Muscle 0.1
Liver 0.5
Kidney 0.1
Fat 0.1
21. Gentamicin Cattle
Milk 0.2 mg/l
Liver 2.0
Fat 0.1
Kidney 5.0
Muscle 0.1
Pig
Muscle 0.1
Kidney 5.0
Fat 0.1
Liver 2.0
22, Ivermectin Cattle
Milk 0.01
Liver 0.8
Fat 0.4
Muscle 0.03
Kidney 0.1
Pig
Liver 0.015
Fat 0.02
Sheep
Liver 0.015
Fat 0.02
23. Lincomycin Cattle
Milk | 0.15
Chicken
Muscle 0.2
Liver 0.5
Kidney 0.5
Fat 0.1
Pig
Muscle 0.2
Liver 0.5
Kidney 15
Fat 0.1
24, Levamisole Cattle
Muscle 0.01
Liver 0.1
Kidney 0.01
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Fat | 0.01
Pig
Muscle 0.01
Liver 0.1
Kidney 0.01
Fat 0.01
Sheep
Muscle 0.01
Liver 0.1
Kidney 0.01
Fat 0.01
Poultry
Muscle 0.01
Liver 0.1
Kidney 0.01
Fat 0.01
25. Monensin Cattle
Muscle 0.01
Liver 0.1
Kidney 0.01
Fat 0.1
Milk 0.002
Sheep
Muscle 0.01
Liver 0.02
Kidney 0.01
Fat 0.1
Goat
Muscle 0.01
Liver 0.02
Kidney 0.01
Fat 0.1
Chicken
Muscle 0.01
Liver 0.01
Kidney 0.01
Fat 0.1
Turkey
Muscle 0.01
Liver 0.01
Kidney 0.01
Fat 0.1
Quail
Liver 0.01
Kidney 0.01
Muscle 0.01
Fat 0.1
26. Moxidectin Cattle
Muscle 0.02
Liver 0.1
Kidney 0.05
Fat 0.5
Sheep
Muscle 0.05
Liver 0.1
Kidney 0.05
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Fat | 0.5
27. Meloxicam Bovines
Muscle 0.02
Kidney 0.065
Liver 0.065
Milk 0.015
28. Neomycin Cattle
Liver 0.5
Milk 1.5
Kidney 10
Fat 0.5
Muscle 0.5
Chicken
Liver 0.5
Eggs 0.5
Muscle 0.5
Kidney 10
Fat 0.5
Duck
Fat 0.5
Liver 0.5
Kidney 10
Muscle 0.5
Goat
Liver 0.5
Kidney 10
Fat 0.5
Muscle 0.5
Pig
Kidney 10
Liver 0.5
Muscle 0.5
Fat 0.5
Sheep
Kidney 10
Muscle 0.5
Fat 0.5
Liver 0.5
Turkey
Liver 0.5
Muscle 0.5
Kidney 10
Fat 0.5
29. Nicarbazin Chicken
Kidney 0.2
Fat or skin 0.2
Liver 0.2
Muscle 0.2
30. Oxybendazole All edible animal tissues except in fish 0.01
Fats derived from animal tissues
31. Oxyclozanide All edible animal tissues except in fish 0.01
Fats derived from animal tissues
Milk
32. Parbendazole All edible animal tissues except in fish 0.01
Fats derived from animal tissues
Milk
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33. Praziquantel All edible tissues of pig 0.01
Sheep:
All edible tissues (Muscle, Liver, Kidney, 0.05
Fat)-

34. Pencillin Pig

G/Benzylpenicillin Liver 0.05

Muscle 0.05
Kidney 0.05
Chicken
Kidney 0.05
Liver 0.05
Muscle 0.05
Cattle
Muscle 0.05
Milk 0.004
Liver 0.05
Kidney 0.05

35. Spectinomycin Cattle
Muscle 0.5
Liver 2.0
Kidney 5.0
Fat 2.0
Milk 0.2 mg/l
Chicken
Muscle 0.5
Liver 2.0
Kidney 5.0
Fat 2.0
Eggs 2.0
Pig
Muscle 0.5
Liver 2.0
Kidney 5.0
Fat 2.0
Sheep
Muscle 0.5
Liver 2.0
Kidney 5.0
Fat 2.0

36. Sulfadiazine All edible animal tissues 0.01
Fats derived from animal tissues
Milk

37. Sulfanilamide All edible animal tissues 0.01
Fats derived from animal tissues
Milk

38. Sulfaquinoxaline All edible animal tissues except in fish 0.01
Fats derived from animal tissues
Milk

39. Sulfadimidine Cattle
Milk 0.025
No Specified
Muscle 0.1
Fat 0.1
Kidney 0.1
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Liver 0.1
40. SulfaChloropyrazine All edible animal tissues except in fish 0.01
Fats derived from animal tissues
Milk
41, Sulfamethazine All edible animal tissues except in fish 0.01
Fats derived from animal tissues
42. Sulfadimethoxine All edible animal tissues except in fish 0.01
Fats derived from animal tissues
Milk
43. Thiabendazole Cattle
Muscle 0.1
Liver 0.1
Kidney 0.1
Fat 0.1
Milk 0.1
Pig
Muscle 0.1
Liver 0.1
Kidney 0.1
Fat 0.1
Sheep
Muscle 0.1
Liver 0.1
Kidney 0.1
Fat 0.1
Goat
Muscle 0.1
Liver 0.1
Kidney 0.1
Fat 0.1
Milk 0.1
44, Triclabendazole Cattle
Muscle 0.25
Liver 0.85
Kidney 0.4
Fat or skin 0.1
Sheep
Muscle 0.2
Liver 0.3
Kidney 0.2
Fat or skin 0.1
Milk (All ruminants) 0.01
45. Trimethoprim All edible animal tissues except in fish 0.01
Fats derived from animal tissues
Milk 0.05
46. Tylosin Cattle
Muscle 0.1
Liver 0.1
Kidney 0.1
Fat 0.1
Milk 0.1
Pig
Muscle 0.1
Liver 0.1
Kidney 0.1
Fat 0.1
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Sheep
Muscle 0.1
Liver 0.1
Kidney 0.1
Chicken
Muscle 0.1
Liver 0.1
Kidney 0.1
Fat or skin 0.1
Eggs 0.3
47. Virginiamycin Poultry and egg 0.01
48. Xylazine All edible animal tissues except in fish 0.01
Fats derived from animal tissues
Zinc Bacitracin All edible animal tissues except in fish 0.01
49. (minimum 601U/mg dried | Fats derived from animal tissues
substance) Milk 0.1”.

G. KAMALA VARDHANA RAO, Chief Executive Officer
[ADVT.-111/4/Exty./600/2024-25]

Note. - The Food Safety and Standards (Contaminants, toxins and Residues) Regulations, 2011 were published
in the Gazette of India, Extraordinary part 111, section 4 vide notification number F. No. 2-15015/30/2010, dated
the 1st August, 2011 and last amended vide notification F. No. Stds/SP/(Contaminants)/Notification-1/FSSAI-
2018, dated the 7th August, 2020.
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